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CENTRAL ADNINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI,

BEGN.NC, O.A. 1456/87, DATE OF DECISIGN: 8,2.1593

0.P, Sharma, eees Petitioner,

Versus

Union of India & Drs, " ... PRaspondents,

CORAM: THE HON'BLE MR. JUSTICE V.S, MALIMATH, CHAIRMAN,
T THE HON'BLE MR, S.,R, ADIGE, MEMBER(A).

For the Patitioner, ees Shri H,L. Bajaj, proxy
' for Shri B.5, Mainse,
Counsel,

—_

For the Respord ents, ess None,

JUDGEMENT (ORAL)

(By Hon'ble Mr, Justice V.S. Malimath,
Chairman)

On the recuest of the counsel for the pstitioner,

this petition is dismissed as withdraun, . :
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